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t1daipUf (West ZODe), Allahabad (North 
Central Zone), Dimapur (North East Zone) 
and Nagpur (Soutb Centra) Zone). 

Seventh World CORgress of Sexology In 
Delhi 

2601. DR. V. VENKATESH: Wi)' 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) wbether it is a fact that Seventh 
World Congress of Sexology was held in 
Delhi in November, 1985; 

(b) wbat were the main subjects discus
sed at the Congress; 

(c) wbetb er it is a fact that the Cong
ress deliberations were held in camera and 
PresS was refused entry; 

(d) whether it is also a fact that a 
number of forci,oers were invited to parti ... 
cipate and address tbe Congress; and 

(e) jf 80, the details thereof? 

THB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRT S. KRISHNA KUMAR) : (a> Yes, 
Sir. 

(b) Tbe main subjects for discussion 
were: Sex Education, Sexuality in bealtb 
and illness, Emergent dimeD8j(,D ofsexololY, 
Scope of introduction of SCK education in 
Medical CoJ)eges and Contribution of Sex. 
ology to Family Planning. 

(c) to (e) The President of CODaress , 
hal informed that the Congress was atten .. 
ded by about 700 delegates out· of which 
50% were rore;aners. Dele&atel were from 
different· specialities like Cardiology, 
Urology, Gynaecolol'Y. Medicine, Law, 

Bducation, Journalism,. eto. The plenary 
lession was opeD to all. Ther e were ot her 
soNioDS/workshops. wh.ere discussions wer e 
limit-ed to delegates on 1,. A workshop 
was also held on the last day of the Con
ferooee tor the members of the press which 
woae atteDded by about 70 people. 

[ TranI lation] 

Research work in Science Polley CeDtre 
of Jawahar Lal Nebru UDfv~r8lty 

2'602. SHRI RA1 KUMAR RAI: 
Will the Minister of HUMAN RESOURCE 
1)EVELOPMENT be pleased to state : 

• 
(a) whetb er Government's attention has 

been drawn to the faet that about one lath 
-rupees are being spent annually on each 
student of tbe Policy Centre of JawaharJa) 
Nehru University and no important research 
work has been done there EO far in tbis 
field; and 

(b) the concrete steps being taken by 
Government to check wasteful elCpenditure 
and to ensure that research work is cond
uct cd there smoothly? 

THE MI~ISTER OF STATE IN THE 
DEPART~1ENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH. 
ATOI): (a) and (b) It was feJt that the 
Centre ror Studies in Science Policy had 
ceased to be a viable acadmic unit. The 
Executive Council, therefore, decid ed in 
February, 1980 tbat the Centre, as an ad .. 
ministrative str llcture, be suspended uoti I 
such time as the need for reviving it man j .. 
rests itself. However, the students who 
had been registered carlier had continued 
their research for M. Phil/Ph.D Degrees. 
It has been decided by tbe University to 
revive the academic programmes of tbe 
Centre in pbases and to strengthen them. 
The University is tPiing Iteps to fill faculty 
pOSitions so that admission to M. Phil/ 
Ph.D. programmes could take place. 

G irldth· Ranchi B.G. Rail Line 

2603. SHRI SIDRA LAL MURMU: 
Will the Minister of TRANSPORT be plea. 
sed to stat e whether Government propose 
to make proviSion of the requiSite fundi 
for layiDI of tb e broad .auge railway liDe 
between Giridib and Rancbi via Kodarma 
and Hazaribagh town in the Seventh 
Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRJ 
MADHAVRAO SCINDJA): SUl'Y01 for a 
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new B.O. lioe from Ranchi to Hazaribagh 
Town and onwards to Giridih via KOderma 
is being carried out. A decision on the 
project and provision of fund~ ther eror. 
wit'( be taken after receipt and examination 
or the Survey Report, subject to availabi· 
lity of funds and clearance by the Planning 
Commiss ion. 

[English] 

Closing down of Nintlla.Gadadba Railway 
Line 

2604. SHRf HAROOBIIAI MEHTA: 
Will the Min ister of TRANSPORT be plea. 
sed to state:' 

(a) whether it is a fact that NlngaJa. 
Oadadha Railway line h~s been closed 
down; 

(b) whether any representation has 
been received to resume the services on 
this line in view of the pi Igrims traffi~ at 
Gadadha; and 

(c) what action has been taken by the 
Ocwernm eDt to resume the service? 

THE MIN[STPR OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
M~DHAVRAO SCINDIAl: (a) Yes, 
Sir. 

(b) Yes, Sir. 

(c) Restoration of train services on this 
uneconomic section has not been found 
financiaJ1y justified. Besides adequate 
oad transpott· services are available 

ro meet the needs of tbe people of tbe 
tarea. 

Development of National Institute of 
Naturopathy at Pone as Premier Ins

titute of Indigenous sys (em 

2605. SHRIMATI USHA CHOU· 
DHRI : Will tbe Minister of HEALTH 
AND FAMILY WELFARB be pleased to 

, state:, 

(a) whether it ia proposed to develop" 
the National Io.titQtc of Naturop.tbr a.t 

Pune as premier institute (or researcb, 
trainirg and treatmen~ of the indigenoUI 
system; and 

(b) if so, the details th~reof?' 

'THE DEPUTY MJNISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAl~): (a) The 
National Institute of Naturopathy at Pune 
will function as a premier edutationaI, 
training, rfsearch and service Institute io 
Naturopothy. 

(b) The National Institute of N9tufO. 
pathy, Pune bas been registt'red under the 
SoCieties Registratioll Act, 1860 on 27.1. 
1984. 

A provision of Ruee~ one crOTe has 
been made for the Institute in th e Seventb 
Five Year Plan. The staff for the Institute' 
is ·yet to be appointed. The Institute is 
likely to start functioning shortly. 

Plea to Scrap Dofy on M~dical EquIp. 

ment 

2606. SHRI NURSING SURYA. 
WANSHI : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
sta t e : 

(a) whether it is a fact that the Asso
ciation of Surgeons of India made a plea 
to scrap duty on medical equipmenti 
and 

(b) if so. what steps have ~een taken 
by Government in this matt er 1· 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
SHRI S. KRISHNA KUMAR): (a) and 
(b) A large number of representations' 
have been received from various associa. 
tions, bodies and institu t es r( qu esting for 
abolition/reduction of Customs Duty iD 
respect of medical equipment. These rep. 
resentations were examined in the Ministry 
of Health and Family Welfare and the 
view of this Ministry have been communi. 
eated to the Ministry of Finance (Depart. 
ment of Revenue) who is the 'nodal Minis. 
try for processios'the matter furtber. 




